Certral Agdministrative Tribunal
Principal Bench
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Hon'bhle Shri R.EX.AhooJa, Member(A)

de]
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nNew Delni, this the 5th day of January, i

Geetam Singh $/¢ Shri. Ganga Ram

C/c Arun Cupta

4648, Net Sarak, Chandni Chowic,

Delhi APPLICANT

The Gensral Manager,
Northern Raiiway,
Barcda House,

Mew Dalhid

2 The DHvisiconal Railway Manager,
Northers Railway,
Allahabad Division,
DRM OF+ice, Allahabad. U.P.
2. The D.S.E. {III)
Northern Railway, Allahabad Division,
nRM Nffice, Aliahabad.
4, The =2.%W.1I.
Northern Railway,
Aliahabad Division,
Tundia. BESPONDENT
. O R DER (CRAL)
The applicant claims that he initially served as a Czsua
Tabour with the respondents, Railways from 24.7.73 to i8.1.77.

He was again re-engaged in DRM’s nffice during the years 1980-82

vance s that all the casual Tabourers who worked with

submitted on  21.7.1897 addressed to the Divisional Enginss~
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